Title: Papers laid on the Table of the House by members/Ministers.

MR. SPEAKER: Shri A.R. Antulay — Not present.
Shrimati Ambika Soni — Not present.

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRIB.K. HANDIQUE): On behalf of Shri Praful Patel, | beg to lay on the Table -

(1) A copy each of the following Notifications (Hindi and English versions) under section 14A of the Aircraft Act 1934:-

(i) The Aircraft (Amendment) Rules, 2006 published in Notification No. G.S.R.181 (E) in Gazette of India dated the 29th
March 2006, together with an Explanatory Note.

(ii) The Aircraft (Demolition of Obstructions caused by Buildings and Trees etc.) Amendment Rules, 2006 published in
Notification No. G.S.R.314 (E) in Gazette of India dated the 25th May 2006, together with an Explanatory Note.

(Placed in Library. See No. LT 5806/07)

(2) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section 619 A of the Companies Act,
1956:-

(i) Review by the Government of the working of the Air India Limited, and its Subsidiaries, New Delhi, for the year 2005-2006.

(i) Annual Report of the Air India Limited, and its Subsidiaries, New Delhi, for the year 2005-20086, along with Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

(Placed in Library. See No. LT 5807/07)

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI DINSHAPATEL): |beg to lay on
the Table a copy of the Production Sharing Contract (Hindi and English versions) between:-

(1) The Reliance Industries Limited and Niko Resources Limited and the Ministry of Petroleum and Natural Gas with
respect to contract area identified as Block KG-DWN-98-3.

(2) The Reliance Industries Limited and Niko Resources Limited and the Ministry of Petroleum and Natural Gas with
respect to contract area identified as Block NEC-OSN-97-2.

(Placed in Library. See No. LT 5808/07)

MR. SPEAKER: Please go to your seats. | cannot hear you.

...(Interruptions)



